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Famine conditiong in Jhumia Belt of
Tripura and Central aid therefor

871. SHRI DASARATHA DEB: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Government are
aware that the entire Jhumia belt,
particularly in upper portions of
Kailasaher, Kamalpur, and Khowai
Sub-divisions of the State of Tripura
have now been under terrific famine;

(b) if so, steps being taken at pre-
sent to protect, the affected Jhumia;
and

(c) whether Government propose
to provide a monthly casp dole to
each of the affected triba) family, as
is being provided to the refugees
from Bangladesh even to-day?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) to (¢). The information
has been called for from the State Gov-
ernment and will be laid on the Table
of the Sabha as soon as it is received.

Central Assistance to States fop im-
Dlementation of UGC Pay Scales for
Colleges/University Teachers

872. SHRI D. B. CHANDRA GOW.-
DA: Will the Minister of EDUCA.
TION, SOCIAL WELFARE AND CUL~
TURE be pleaseq to state:

(a) whether Government of India’s
offer of Central assistance to the
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State Governments for implementing
the University Grants Commission
pay scales for college and University
teachers has been reiterated; and

(b) if so, the reaction of the State
Government's thereon?

THE MINISTER OF [EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. 5, NURUL HASAN): (a) Yes,
Sir,

(b) Government of Uttar Pradesh
have issued orders for implementa-
titn of the revised scales while Go-
vernment of Bihar have accepted them
in principle. Government of Kerala
have proposed revised scales of pay,
which are substantially different from
those recommended by the University
Grants Commission. Other States are
examining the financial and other
implications of the scheme.

Urban Property Celling Bill

873. SHRI D, P. JADEJA: wiil
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether Government are con-
sidering to introduce an Urban Pro-
perty Ceiling Bill in Parliament dur-
ing the current Budget Session; and

(b) if so, the aims and objects of
the Bill?

THE MINISTER OF §TATE IN THE
MINISTRY OF WORKs AND HOUS-
ING (SHRI MOHAN DHARIA): (a)
and (b). The matter ig under active
consideration. Efforts are being made
to introduce the Bill in the Parliament
at an early date.

Enguiry inio the utilisation of credit
given by Gujarat State Land Deve
lopment Bank

874. SHRI JYOTIRMOY BO>u
Wil the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether an enquiry into the
utilisation of credit given by the





